
(HIGH couRT oF ASSAM, runcnuruo, NaIzgRAm pRADESH)

From Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

No. HC.VII-OS/2007 I tzg65 | A

To, Shri Nagen Senabaya Deori,
District & Sessions Judge,
Majuli.

,)
Dated Guwahati ttre I \ December, ZO23

Sub: Civil vacation.

Ref:- Your letrer No. jJA(M) l3BZ5l2OZ3, dtd. LL.LZ.ZOZ3.

Sir,

With reference to the above, I am directed to inform you that you havebeen granted permission to avail the winter vacation from 23.12.2023 to3L.L2.2o23, alongwith station teave permission, from the morning of23'12'2023 till the evening of 01.01.2o24, as prayed for. Further, the chief Judicial
Magistrate, Majuli, and in his absence, the Sub Divisional Judicial Magistrate, Majuli will
remain in charge of your Court and Office in your absence.

Yours faithfully,

sLh

Memo No. HC.Vrr-05/20071L2366-t23671A, dated / Al- lz^ L)
Copy forwarded for information to:

1. The principar Accountant Generar (A&E), Assam, Bertora, Guwahati.,/
V. The project Manager, Gauhati High Court.


